SUPREME COURT OF INDIA

Re: Proposal for transfer of Mr. Justice D.S. Naidu, Judge,
Kerala High Court.

The Collegium vide Minutes 22" September, 2017 had
recommended, in interest of better administration of Justice,
repatriation of Mr. Justice D.S. Naidu, Judge, Kerala High Court to
Telangana & Andhra Pradesh High Court.

In supersession of the above recommendation, the Collegium
resolves to recommend that Mr. Justice D.S. Naidu be transferred to
Bombay High Court, instead of being repatriated to his parent High
Court viz. Andhra Pradesh High Court.
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